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Formation of Association by C.R.P.F./ 
C.I.S.F./B.S. F. 

6104. SHRI A A. RAHIM: Will 
the Minister of HOME AFFAIRS be 
pleased to state: 

(a) ho\v n1any Unions/ A~ ... ocidbons 
ha\ye been formed by the personnel of 
the Central Police Forces like CRPF, 
CISF and BSF and whether they have 
been recognised by Govcrnn1ent; 

(b) how many State Governments 
have a.llowed their police personnel to 
organise Unions; 

(c) whether Government are aware 
that some police organisations in some 
Sta.tes have been highly politicalised; 
and 

(d) what action has been taken or 
proposed to be taken in the light of 
these reports? 
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~ MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI YOGENDRA MAKWANA): 
(a) CRPF has only one non-gazetted 
Ministerial and HOspItal Staff Asso-
ciation which is recognj~ed 

In the CISF, approval for forma-
tion of Association has been granted 
to 37 units u/r 24(2) of the CISF. 
Rules. Out of these, Association of 
only ODe unit has been recognised 
u/r 25 of the CISF Rules. 

No Association exists in the BSF. 

( b) to (d). The information is be-
ing collected and will be furnished 
as soon as tl)e same has become 
available. 

Cash Deposits taken by TELCO for 
Booking Orders 

GI05. SHRI K. P. SINGH DEC: Will 
the Minister of INDUSTRY be pleased 
to state: 

(a) whether Mis. TELCO are taking 
cash deposit from customers for book-
ing orders for trucks even when ac-
cording to present rate of supplies it 
v.Till take 10 years to complete the 
or der being booked today; 

(b) how much money has been col-
lected by TELCO from the customers 
and whether it violates the Company 
Deposit Rules; and 

(c) what is the rationale in keep-
ing the bootlng open \~rhen supplies 
cannot be effected be fo' (' 10 rr; '"lnths 
and what is Government"s reaction in 
this regard? 

THE MINISTER OF STATE IN 
TI-IE MINISTRY OF INDUSTRY 
(SHRI CHARANJIT CHANANA): 

( a ) to ( c). M/ s. Tata Engineerin~ 
and Locomotive Co. Ltd. (TELCO) 
have reported that efiective from 
October 1979, their dealers obtain an 
advance of Rs. 6,000 per chassis from 
customers while booking orders In 
the case of few large fleet operators, 
orders for chassis are booked direetly 




